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National Harbour Board
788, SHRI DEIVEEKAN: Will the

‘Minister of TRANSPORT AND SHIP-
PING ba pleased to state:

(a) whether it ig a fact that the 16th
Meeting of the ™ational Harbour
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Board was held in Madras on the 22nd
January, 1968;

(b) if so, the subjects discussed and
the decisions arrived at; and

(c) the main proposal under the
consideration of Government for mo-
dernising ports?

THE MINISTER OF TRANSPORT
AND SHIPPING (DR. V. K. R. V.
RAO): (a) Yes.

(b) The Board reviewed the prob-
lems relating to development of major
and minor ports, and considered ques-
tions relating to indigenous production
of craft and equipment, expansion of
the dredger fleet facilities for sailing
vessels traffic, and development of
fishing harbours, The main conclusions
were as follows:—

(1) It was necessary to be selective
in drawing up programmes for deve-
lopment of major ports and in doing
s0, economic tests should be applied.

(2) In order to enable optimum de-
velopment and utilisation of new
major ports State Governments should
consider measures for development of
industries in their hinterland.

(3) The importance of the Ferraka
Barrage for maintaining adequate
depths in the Hoogly was emphasised.
The Board poted that the work on the
Barrage was proceeding satisfactori-
1y.

(4) The proposals under considera-
tion for the expansion of the resour-
ces of the Central Dredger Pool to
meet the urgent dredging require-
ments of major and minor ports were
welcomed, The action taken to provide
immediate assistance to ports like Co-
chin from the existing dredgers avail-
able in the country was noted with
satisfaction.

(5) The need for utilising the en-
gineering capacity already available
in the country for the indigenous pro-

‘duction of maritime equipment was

emphasised.



1327 Written Answers MAGHA 27, 1889 ,(SAKA) Written Answers

(6) The Board noted the arrange-
ments made for the mechanised han-
dling of bulk fertilisers and suggested
that these facilities should be extend-
ed to the extent practicable.

(7) The Board desired that the
Ministry of Food & Agriculture should
be apprised of the desirability of en-
suring greater cooperation between
the authorities in charge of minor
ports and of fisheries development.

(8) The Board suggested that State
Governments should improve the faci-
lities at minor ports so that imports
of fertilisers ett. can be facilitated,
Similarly improvement of alongside
berthing facilities for mechanised
vessels should be considered by the
State Governments.

(8) The programme for develop-
ment of port facilities in Andaman
and Nicobar Islands was noted.

(10) The Board suggested that mea-
sures for provision of relief to famil-
ies of crews of sailing vessels who lost
their lives in cyclones and storms
should be considered.

() Apart from the improvement of
drafts, provision of modern cargo
handling equipment, increase in ber-
thing capacity which are continuing as
plan programmes in the different ports,
special mention may be made of the
Bombay Dock Modernisation Scheme,
Madras Outer Harbour Scheme, and
the Haldia Project which are under
execution. New port projects at Tuti-
corin and Mangalore are also proceed-
ing. Major proposals under considera-
tion cover the Nava Sheva project and
the Mormugao and Visakhapatnam
ports,

Keeping in view the rapid develop-
ments in port and shipping technology,
the scope for further modernisation
is now the subject of a special study
by a team of international experts
who are touring the country at the
request of the Ministry of Transport
& Shipping. The subject will also be
examined by the Major Ports Com-
mission whith has recently been set
up.
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Indo-Yugoslav Cultural Exchange
Programine

789. SHRI DEIVEEKAN:
SHR] VISHWA NATH
PANDEY:

Will the “Minister of EDUCATION:
be pleased to state:

(a) whether it is a fact that a joint.
meeting between the Indo-Yugoslav
Joint Committee for cultural exchange
programme was held in New Delhi om-
the 6th January, 1968;

(b) if so, whether any agreement.
has been signed;

(c) the main features of the agree-
ment; and

(d) when the implementation of the -
agreement is likely to be started?

THE MINISTER OF EDUCATION
(DR. TRIGUNA SEN): (a) Yes, Sir,.
on 6th and 8th January, 1968;

(b) A programme of educational
and cultural co-operation between the -
two countries for the years 1968 and
1969 was signed on 1lth January,
1968;

(c) The Programme envisages
exchanges and co-operation in the-
fields of education, art and cul-
ture, public health, literature
and publishing, films, Press, Radio -
and television and sports through
visits of scholarship holders, artists.
and theatre experts, artistic ensembles,
workers in the field of films and ex-
change of exhibitions of arts and
carfts etc. The programme also in-
cludes exchange of materials relating
to history, literature, scientific and
technical information ete.; grant of”
fellowships, exchange of professors for -
giving lectures and creative contacts,.
and mutual recognition and equive-
lence of Degree and Diplomas; and

(d) the Programme is in the pro--
cess of implementation.





